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( t )  the number o( 
under the SlunmaxT-AMejitiDacnt 
Sebene for more thtta two yean anci 
fhe reaitnu thereofT

THE MINST*R OF STATE IN 
THE MIHISTRy OF FINANCE 
(SHBI ZUIJIQUARULLAH); ( » )
The total number al aswstei, conilng 
undei| the Sununery AsHsnnent 
Scheme «s oti 3U-1878 wm 2S,DB,103

(b) Under the provisions ol section 
153(1) of the Income-tax Act, no 
Wder 0* Maesiment »heQ be made 
imder seetioti 14S or section 144 at 
any time after the expliy of—

(i) two years from the end of 
wswement year In which the 
IncDjne wa« ftrst aueiuble . .
or

(ii) one year from the date, of
filing of return or a revised
return under sub-section (4> ai 
fub-KKstion (5) of eection 180, 
whichever 1* later.

A c c o r d i u i i y  no aSBessraentg either 
londer the Sumamry Assessment
Scheme or otherwise would be pend
ing for more than two years aa at 
the close of any financial year, llie  
only exception will be cases falUng 
under Item (il) above for which the 
statutory time limit g ets  extended. 
No separate statistlcg available
fer this cateeory which' will cover 
only a very few cases.

Sargestlon from Hnngaiian Trade 
Oeleiathtt

6248. SHHI NATWARLAX 
PARMAE:

SIIRI BEGUN SUMBROI:

Wia the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPKftA- 
130N be pleased to state;

(a) whether the Hungarian trade 
deleestion had suggested th^ bidia 
and Hungary could cottperate to pro- 
dM*ce wood articlee, leather goods and 
pncious stones; «nd

(b ) if so, Ow rearttpn ot Ooverh^ 
njMt thereto and foliow-up acdbix 
taken thereonT

THE HINISTIH OF STATE PT 
THE MINISTRY OF COMMERCE,
c r m .  stnppLiES a n d  c o o pe r a 
t io n  <SHRI ABIT BAIO): (a) and 
(b). No HuQgarisn Trade Delegation- 
visited India in recent Jast. How
ever, in the Third Session ol .the 
Indo-Hungarian Joint Commisdon fw  
Economic, Scientific and TechnlcaF 
Cooperation held in Budapert in May, 
IBT^ it was, inter alia envisaged that 
the Hungarian side would give techni- 
eal assistance and leather and shoe 
making machines for the production 
ot varioua types of leather and 
finished leather items and in turn 
would take from India leather antf 
finished leather goods on ^g-terttv 
basis. A  long term arrangement hat 
been worked out with Hungary for 
export of shoe tq p̂ers against import 
of leather maclilnery. A Hungarian 
delegation is expected to visit India 
shortly to follow up this and othet" 
allied matters.

Export of H.H.T. Machtoe Tool*

6349, SHRI O. Y. KRISHNAN:: 
Wia the Minister cf COMMERCE^ 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state;

(a) the names of the countries 
where India exported HMT machine' 
tools during last three yean; and

(b) the details regarding tiw earn
ing of foreign exchsn^e year-wire- 
durlng the last three years, country- 
wiseT

THE MINISTER OF STATE IN' 
THE MlNlSTRy OF COMMERCE, 
crVIL SUPPLIES AND COOPERA
TION (SHRI AltIF BAIG): (a) The' 
countries to which HMT bas exported 
machine dvtring thftjast ^ee^ 
y em  are as follows;— ~ /

Aitrtralia, Belgitno, Bbutaiii 0^'^
mark, 0 eniiwy> KtUMpis^




